GOVERNMENT OF INDIA
RURAL DEVELOPMENT
LOK SABHA

UNSTARRED QUESTION NO:37
ANSWERED ON:17.02.2006
DEDUCTION OF FUNDS UNDER IAY
Pandey Dr. Laxminarayan

Will the Minister of RURAL DEVELOPMENT be pleased to state:

(a) whether the Union Government has deducted an amount of Rs. 33 Crores from the funds allotted to Madhya Pradesh under Indira
Awas Yojana (IAY) during the financial year 2005-2006;

(b) if so, the details thereof and the reasons therefor;
(c) whether the State Government of Madhya Pradesh has requested not to deduct the said amount; and

(d) if so, the details thereof and the action taken thereon?

Answer

MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRIMATI SURYAKANTA PATIL)

(a) & (b) In order to address the problem of rural housing shortage more directly the criteria for fund allocation to a State under the
Indira Awaas Yojana was modified in the current year i.e. 2005-06 to assign 75 % weightage to housing shortage and 25 %
weightage to poverty ratio as against the earlier criteria of 50 : 50 weightage given to both the parameters. Pending the finalization of
the modified proposal, the allocation of funds to the States during the current financial year, was initially made on a provisional basis
as per the earlier criteria. The allocation was subsequently revised after approval of the revised criteria. As a result, the allocation of
funds to all the States underwent a change. In respect of Madhya Pradesh, the revised allocation came down to 7504.14 lakh as
against the provisional allocation of Rs. 10,833.12 lakh

(c) & (d) A request was received from the State Government of Madhya Pradesh for taking the provisional allocation as final, during
the current financial year, to which a reply was sent explaining the above position.

Annexure
Annexure referred to in reply to parts (a) & (b) of the Lok Sabha Unstarred Question No. 37 due for reply on 17.2.2006.

DISTRICT WISE ALLOCATION OF FUNDS UNDER INDIRA AWAAS YOJANA DURING THE YEAR 2005-2006 FOR MADHYA
PRADESH

(Rs. In lakh)

S1. Name of the Districts Central Allocation
No. Pre-revised Revised Deference

12 3 4 5

1 ANOOPPUR 206.71 152.13 54.58

2 ASHOKNAGAR 114.95 82.18 32.77
3 BALAGHAT 306.57 236.96 69.61

4 BARWANI 312.21 168.18 144.03
5 BETUL 329.71 211.11 118.60

6 BHIND 136.27 91.07 45.20

7 BHOPAL 49.27 32.46 16.81

8 BURHANPUR 202.02 179.34 22.68

9 CHHATARPUR 150.87 87.39 63.48
10 CHHINDWARA 333.44 192.68 140.76
11 DAMOH 269.73 217.66 52.07
12 DATIA 50.79 23.69 27.10
13 DEWAS 154.20 81.68 72.52
14 DHAR 418.80 230.19 188.61

15 DINDORI 460.06 395.46 64.60

16 GUNA 165.19 119.26 45.93
17 GWALIOR 97.40 62.95 34.45
18 HARDA 97.32 63.15 34.17
19 HOSANGABAD 211.64 164.86 46.78
20 INDORE 109.24 61.19 48.05

21 JABALPUR 152.48 80.99 71.49
22 JHABUA 483.38 252.13 231.25



KATNI
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UMARIYA
VIDISHA
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